138 Written Answers to [RATYA SABHA] Unstarred Questions

Establishment of new bird Sanctuaries

1250. SHRI KIRANMAY NANDA: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state :

{a) whether Government has plan to establish new bird sanctuaries n different
States; and

(b) if so, the State-wise names of such sanctuaries?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b} The Central
Government does not have any plan to establish new bird sanctuaries. On the other
hand, the State/UT Governments have been empowered under the Wildlife (Protection)
Act, 1972 for establishment of Protected Areas including bird sanctuaries.

NGT orders regarding stoppage of construction in Delhi

F1251. SHRI PRABHAT THA: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state :

(a) whether it is a fact that World Health Organisation has recently declared
Delhi as the most polluted capital city of the world, if so, the details thereof; and

{(b) whether National Green Tribunal has issued an order according to which
the construction work of those public and private construction sites in Delhi and
National Capital Territory would be stopped which does not stand upto the pollution
standards and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FORESTS AND CLIMATE CHANGE (SHRI PRAKASH JTAVADEKAR): (a) and (b)
According to the WHO, the level of PM, shows 10 Indian cities are among top 20
most polluted cities m the world whereas the level of PM, . shows 13 Indian cities
are among top 20 most polluted cities in world. The data which are of 2008-2013
recognizes the variability in available data across the cities and nations in terms of
completeness, sources, period of availability, methods of measurement, monitoring

locations, etc.

Hon’ble NGT has directed Delln Metro or any other Government or private
construction agency carrying on massive construction project that they will strictly
adhere to construction activities in terms of this order and the stipulations contained

in the Ministry of Environment, Forest and Climate Change guidelines, 2010.

TOriginal notice of the question was received in Hindi.



